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materialised so far, if so, the reasons
therefor;

(b) whether Government have
abandoned the idea of plywood factory at
Little Andaman, if not, when factory will be
installed;

(c) whether for North Andaman
Project the Corporation has sent proposal
and even their proposal for clearance of
1445 hectares of annual cut was restricted
by 700 hectares by Department of
Environment and EFC memo revised and
submitted on 16-8-1983 and no action has
been taken yet;

(d) whether Government have abando-
ned the idea for having industries in North
Andaman, if so, the reasons therefor, if
not, when the project will come into being;
and

(e) the present functions of the Corpo-
ration?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
YOGENDRA MAKWANA) : (a) Yes, Sir.

(b) The proposal for a plywood factory
is under consideration of the Government,

() The revised proposal for North
Andaman Project has been changed toa
Public iavestment Board memorandum and
is under consideration of the Government.

(d) No, Sir. The Government will
consider this project.

(¢) The present functions of the
Corporation are logging and marketing of
timber, raising natural and artificial
regeneration, undertaking Red Oil Palm
Plantations, managing Katchal Rubber
Plantations and developing infrastructure.

Natiounalisation of Ramugger Cane and
Sugar Company Ltd.

4277. SHRI AJIT BAG: Will the
Minister of FOOD & CIVIL SUPPLIES be
pleased to state :

(a) whether he had received a
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memorandum dated the 10th November,
1983 from Anderson Wright & Co.
Employees® Association, Calcutta urging
for nationalisation of Ramugger Cane and
Sugar Company Ltd ;

(b) . hat are the salient points of the
memorandum; and

(c) what is the reaction of Government
to their proposal for nationalisation?

THE DEPUTY MINISTER IN THE
DEPARTMENT OF ELECTRONICS
AND IN THE MINISTRY OF FOOD AND
CIVIL SUPPLIES (DR. M.S. SANIJEEVI
RAO) : (a) Yes, Sir.

(b) The salient points of the memoran-
dum are :—

(1) non-payment of salaries to the
staff;

(2) some instances of malpractices
allcgedly indulged in by the
management: and

(3) the nationalisation of the
Company.

(¢) The Central Government has advised
the West Bengal Government to look into
the working of the Company’s sugar unit.
Under the authority and power given to
State Governments through various Acts,
the State Government of West Bengal is in
the best position of taking further action in
the matter.

Complaints about Selection of Badminton
Team

4278. SHRI E. BALANANDAN : Will
the Minister of SPORTS be pleased to
state :

(a) whether Government have received
any complaints about the selection of the
badminton team for the international
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tournament like Bombay Masters, Thomas
Cup and ABC at Calcutta;

(b) if so, from whom and the details
thereof; and

(c) steps taken over the same?

THE MINISTER OF PARLJAMEN-
TARY AFFAIRS, SPORTS AND WORKS
AND HOUSING (SHRI BUTA SINGH) :
(a) Yes, Sir. .

(b) A representation from a regident of
Trivandrum was received in respect of his
son. It was stated that he had not been
included in the Indian Badminton team
because of his inability to attend the East
and South Zone major tournaments.

(c) The representation was brought to
the notice of the Badminton Association
of India.

Provision of More Funds Under the
IRDP

4279. SHRI RAM SINGH YADAYV :
Wwill the Minister of RURAL
DEVELOPMENT be pleased to state :

(a) whether it is a fact that Integrated
Rural Development Programme, upto the
completion of 6th Five Year Plan, would
benefit 1,50,000 families below the poverty
line and would improve their per-capita
income; and

(b) whether keeping in view the
laudable achievements of the Programme,

Government propose to provide more funds
therefor?

THE MINISTER OF STATE OF THE
MINISTRY OF RURAL DEVELOPMENT
(SHRI HARINATHA MISRA): (a) The
target for 6th Five Year Plan under Integ-
rated Rural Development Programme is to
assist 1% million families to improve their
economic status.
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(b) There is no proposal under
consideration at present to increase the
original outlay for this programme.
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